Annexure-7

Name of the corporate debtor: M/s Panduranga Energy Systems Pvt Ltd Date of commencement of CIRP: 5th February 2026 List of creditors as on: Sth February 2026

List of operational creditors (Government dues)

(Amount in %)

Skn Details of claim received Details of claim admitted
0
Name of the Creditor Identification Date of Amount Amount of | Natureof | Amount Amount Whether |% of voting| Amount of | Amount of any | Amount of Amount of Remarks, if any
number receipt Claimed claim claim Covered | covered by | related sharein | contingent | mutual dues, claim not claim under
admitted by guarantee party coc, if claim that may be set- | admitted verification
Security applicable of f
Interest
1 |INCOME TAX DEPT 13.02.2026 5,789 5,789| operational N 0 no| 0 0 0| 0| Admitted in full as per books of Income Tax
TOTAL 5,789 5,789
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